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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

I.A. 152133/2021 IN
Criminal Appeal  No(s).  280-281/2018

MANI RAM & ORS.                                    Appellant(s)

                                VERSUS

THE STATE OF UTTAR PRADESH                         Respondent(s)

 
Date : 07-12-2021 This application was called on for

 mentioning today.

CORAM : 
         HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
         HON'BLE MR. JUSTICE M.M. SUNDRESH

For Appellant(s) Mr. Saurav Singh Chauhan, Adv. (Mentioned By)
                  Ms. Saroj Tripathi, AOR
                   
For Respondent(s) Mr. Adarsh Upadhyay, AOR
       

             
       UPON hearing the counsel the Court made the following

                     O R D E R

Not to be deleted from the date notified.

[CHARANJEET KAUR]                       [POONAM VAID]
ASTT. REGISTRAR-cum-PS             COURT MASTER (NSH)
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